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Supreme Court [45]

Airports Authority of India v. Bhadra International India (P) Ltd., (J.B. Pardiwala and K. V.
Viswanathan, JJ.), 2026 SCC OnLine SC 758

Anwar Hussain v. Govind Lal, (Surya Kant, C.J. and Vikram Nath, J.K. Maheshwari and K.V.
Viswanathan, JJ.), 2026 SCC OnLine SC 763

Arindam Das v. Arunava Das, (Surya Kant, C.J. and Vikram Nath, J.K. Maheshwari and Augustine
George Masih, JJ.), 2026 SCC OnLine SC 767

Arvind Kumar Sahu v. Srinibas Goradia, (Prashant Kumar Mishra and N.V. Anjaria, JJ.), 2026 SCC
OnLine SC 792

Ashok Kumar v. Jagtar Singh, (Surya Kant, C.J. and Joymalya Bagchi, J.), 2026 SCC OnLine SC 760

Ashwani Kumar v. UGC, (Surya Kant, C.J. and Vikram Nath, J.K. Maheshwari and Augustine George
Masih, JJ.), 2026 SCC OnLine SC 768

Avinash Garg v. State of Rajasthan, (J.K. Maheshwari and Vijay Bishnoi, JJ.), 2026 SCC OnLine SC
757

Avtar Singh v. H.S. Oberoi Buildtech (P) Ltd., (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2026 SCC
OnLine SC 780

Bonatrans India (P) Ltd. v. Bonatrans Employees Union, (Dipankar Datta and Satish Chandra
Sharma, JJ.), 2026 SCC OnLine SC 791

Brijesh Kumar v. Sanjay Gupta, (Surya Kant, C.J. and Vikram Nath, J.K. Maheshwari and
Manmohan, JJ.), 2026 SCC OnLine SC 776

CIT v. Vaibhav Gems Ltd., (R.F. Nariman and Indu Malhotra, JJ.), 2018 SCC OnLine SC 4042
Darbara Singh v. State of Punjab, (Sanjay Kumar and Manmohan, JJ.), 2026 SCC OnLine SC 785

Dipenbhai Harkishan Atara v. State of Gujarat, (Surya Kant, C.J. and Vikram Nath and J.K.
Maheshwari, JJ.), 2026 SCC OnLine SC 774

Dr Bais Surgical & Medical Institute (P) Ltd. v. Dhananjay Pande, (P.S. Narasimha and Alok
Aradhe, J].), 2026 SCC OnLine SC 794

G. Mohanlal Patel v. Gana Kannapan, (Surya Kant, C.J. and Vikram Nath, J.K. Maheshwari and
Manmohan, JJ.), 2026 SCC OnLine SC 777

Jawaharlal Nehru Journalists Mutually Aided Coop. Housing Society Ltd. v. Dr Rao, V.B.J.
Chelikani, (Surya Kant, C.J. and Vikram Nath, J.K. Maheshwari and Dipankar Datta, JJ.), 2026
SCC OnlLine SC 762

Justice Sunanda Bhandare Foundation v. Union of India, (Vikram Nath and Sandeep Mehta, JJ.),
2026 SCC OnLine SC 781

Jyoti Fatechand Saharey v. National Insurance Co. Ltd., (Aravind Kumar and N.V. Anjaria, JJ.),
2026 SCC OnLine SC 782

Kumud Lall v. Suresh Chandra Roy, (J.K. Maheshwari and A.S. Chandurkar, JJ.), 2026 SCC OnLine
SC 797

Laxman Bommannavar v. BSF, (Surya Kant, C.J. and Vikram Nath, J.K. Maheshwari, P.S. Narasimha
and Joymalya Bagchi, JJ.), 2026 SCC OnLine SC 761

Mahabir Prasad v. Sita Ram, (M.M. Sundresh and Sanjay Kumar, JJ.), 2026 SCC OnLine SC 789
Mahesh Chand v. State of U.P., (J.B. Pardiwala and Vijay Bishnoi, JJ.), 2026 SCC OnLine SC 793
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Mazahar Khan v. Zeba Khan, (Ahsanuddin Amanullah and R. Mahadevan, JJ.), 2026 SCC OnLine
SC 755

Neeraj Kumar v. Sheesh Ram Saini, (Pankaj Mithal and Prasanna B. Varale, JJ.), 2026 SCC OnLine
SC 769

Pankaj Sharma v. Pramod Bansal, (P.S. Narasimha and Alok Aradhe, JJ.), 2026 SCC OnLine SC 759

Provident Fund Commr. v. Ajay Gupta, (Sanjay Kumar and K. Vinod Chandran, JJ.), 2026 SCC
OnLine SC 779

R. Madana Gopal v. K. Palani, (Surya Kant, C.J. and Vikram Nath, J.K. Maheshwari and K. V.
Viswanathan, JJ.), 2026 SCC OnLine SC 764

Rajasthan Public Service Commission v. Lavanshu Sankhla, (Vikram Nath and Sandeep Mehta, JJ.),
2026 SCC OnLine SC 796

Rajini Kanta Deka v. Union of India, (Vikram Nath, J.K. Maheshwari and B.V. Nagarathna, JJ.), 2026
SCC OnLine SC 790

RPF v. P. Karuppuswamy, (Aravind Kumar and Prasanna B. Varale, JJ.), 2026 SCC OnLine SC 783

Saleh Mohd. Mizanur Rahman v. Union of India, (Surya Kant, C.J. and Vikram Nath, J.K.
Maheshwari and Manmohan, JJ.), 2026 SCC OnLine SC 772

Sanjiv Kumar v. CBI, (Surya Kant, C.J. and Joymalya Bagchi, J.), 2026 SCC OnLine SC 771

Sarojini Bala v. Madan Mohan Pathak, (Surya Kant, C.J. and Joymalya Bagchi, J.), 2026 SCC
OnLine SC 770

Sayyed Anwar Nisar Mujawar v. State of Maharashtra, (Surya Kant, C.J. and Vikram Nath, J.K.
Maheshwari, Manoj Misra and Prasanna B. Varale, JJ.), 2026 SCC OnLine SC 775

Shahid v. State of U.P., (Ahsanuddin Amanullah and R. Mahadevan, JJ.), 2026 SCC OnLine SC 756

Shailendra Kanoongo v. Jyotsna Kanoongo, (Aravind Kumar and N.V. Anjaria, JJ.), 2026 SCC
OnLine SC 784

Shanthi v. State, (Surya Kant, C.J. and Vikram Nath, J.K. Maheshwari, Sanjay Kumar and K.V.
Viswanathan, JJ.), 2026 SCC OnLine SC 765

Sharad Kumar Jain v. State of M.P., (Sanjay Kumar and Manmohan, JJ.), 2026 SCC OnLine SC 787

State of T.N. v. R. Sasipriya, (Ahsanuddin Amanullah and R. Mahadevan, JJ.), 2026 SCC OnLine SC
795

Subhash Chandra Arya v. State of U.P., (Surya Kant, C.J. and Vikram Nath, J.K. Maheshwari and
Manmohan, JJ.), 2026 SCC OnLine SC 773

Sujal Vishwas Attavar v. State of Maharashtra, (Sanjay Karol and Augustine George Masih, 1J.),
2026 SCC OnLine SC 798

Sujaldeep Saroha v. State of Haryana, (Sanjay Kumar and Manmohan, JJ.), 2026 SCC OnLine SC
788

Tripati Kumar Anjangi v. Union of India, (Aravind Kumar and Prasanna B. Varale, JJ.), 2026 SCC
OnLine SC 786

Tushar Sarda v. CBI, (Surya Kant, C.J. and Vikram Nath, J.K. Maheshwari, M.M. Sundresh and N.
Kotiswar Singh, JJ.), 2026 SCC OnLine SC 766

U.P. State Industrial Development Authority v. Alpine Realtech (P) Ltd., (B.V. Nagarathna and Ujjal
Bhuyan, J]J.), 2026 SCC OnLine SC 778
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Allahabad High Court [31]
Amar Singh v. State of U.P., (Achal Sachdev, J.), 2026 SCC OnLine All 3685
Aseen v. State of U.P., (Saral Srivastava and Garima Prashad, JJ.), 2026 SCC OnLine All 3689
Chandrapal v. State of U.P., (Achal Sachdev, J.), 2026 SCC OnLine All 3686
Dev Nath Singh v. State of U.P., (Manish Mathur, J.), 2026 SCC OnLine All 3367
Dinesh v. State, (Sanjiv Kumar, J.), 2026 SCC OnLine All 3687
Imran v. State of U.P., (Shree Prakash Singh, J.), 2024 SCC OnLine All 10304
Manjeet v. State of U.P., (Manish Mathur, J.), 2026 SCC OnLine All 3365

Nathiya Charitable Trust v. State of U.P., (Rajan Roy and Manjive Shukla, JJ.), 2026 SCC OnLine
All 3376

New India Assurance Co. Ltd. v. Taiyyab Alam, (Sandeep Jain, J.), 2026 SCC OnLine All 3688

Pooja v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC OnLine All
3370

Prabhat Mishra v. State of U.P., (Rajesh Singh Chauhan, J.), 2025 SCC OnLine All 8687
Pramod Kumar Upadhyay v. State of U.P., (Manish Kumar, J.), 2026 SCC OnLine All 3368

Raebareli Development Authority v. Jai Narain, (Syed Qamar Hasan Rizvi, J.), 2026 SCC OnLine
All 3371

Ram Naresh v. State of U.P., (Manish Mathur, J.), 2026 SCC OnLine All 3364
Ram Sanehi v. State of U.P., (Ramesh Sinha, J.), 2022 SCC OnLine All 2684
Ram Singh v. State of U.P., (Prakash Padia, J.), 2026 SCC OnLine All 3374

Sai Dham Apartments v. Ravi Kumar Mehrotra, (Ramesh Sinha and Samit Gopal, JJ.), 2020 SCC
OnLine All 3092

Satish Singh v. State of U.P., (Manish Mathur, J.), 2026 SCC OnLine All 3366

Savita Sharma v. State of U.P., (Manoj Kumar Gupta, Acting C.J. and Donadi Ramesh, J.), 2023 SCC
OnLine All 5494

Shivram v. Collector Hardoi, (Irshad Ali, J.), 2026 SCC OnLine All 3375

Shri Krishna Nutriton India (P) Ltd. v. Micro Small & Medium Enterprises, (Saral Srivastava and
Garima Prashad, JJ.), 2026 SCC OnLine All 3690

Simran Gupta v. State of U.P., (Vikram D. Chauhan, J.), 2026 SCC OnLine All 3705
Sonu v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 3363

Subhash Chand Garg v. HK.S. Developers (P) Ltd., (Sudhir Agarwal and Dr Kaushal Jayendra
Thaker, JJ.), 2016 SCC OnLine All 6609

Union of India v. Arun Kumar, (Rajan Roy and Manjive Shukla, JJ.), 2026 SCC OnLine All 3373

Union of India v. Ramavtar Yadav, (Rajan Roy and Manjive Shukla, JJ.), 2026 SCC OnLine All
3372

Vijay Yadav v. State of U.P., (Manish Kumar, J.), 2026 SCC OnLine All 3369

Vikas Yadav (Dr) v. State of U.P., (J.J. Munir, J.), 2024 SCC OnLine All 10305

Vikas Yadav (Dr) v. State of U.P., (Saumitra Dayal Singh, J.), 2022 SCC OnLine All 2686
Vikas Yadav (Dr) v. State of U.P., (Siddharth, J.), 2022 SCC OnLine All 2685

Vikas Yadav v. State of U.P., (J.J. Munir, J.), 2025 SCC OnLine All 8688
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Andhra Pradesh High Court [1]

Kumari Kundrapu Priyanka v. Bandaru Varalakshmi, (Ravi Nath Tilhari, J.), 2026 SCC OnLine AP
939

Bombay High Court [17]
Ashok Chimaji Navsupe v. Alicon Castalloy Ltd., (Amit Borkar, J.), 2026 SCC OnLine Bom 2815

Ashok Commercial Enterprises v. Kamla Shakti Developers, (G.S. Patel, J.), 2019 SCC OnLine Bom
13554

Commr. v. Atul Ganesh Kulkarni, (Amit Borkar, J.), 2026 SCC OnLine Bom 2810

Deepak Bhagwandas Raheja v. Tikamdas & Associates, (B.P. Colabawalla and Somasekhar
Sundaresan, JJ.), 2024 SCC OnLine Bom 6144

Fauzan Shaikh v. State of Maharashtra, (Ranjit More and Surendra P. Tavade, JJ.), 2019 SCC
OnLine Bom 13553

Fiat India Automobiles (P) Ltd. v. Atul Ganesh Kulkarni, (Amit Borkar, J.), 2026 SCC OnLine Bom
2807

Giri Textiles v. Anthony Nadar, (Amit Borkar, J.), 2026 SCC OnLine Bom 2814
Hiroo Advani v. David Vednayagam Raja, (Amit Borkar, J.), 2026 SCC OnLine Bom 2812

Khyati Realtors (P) Ltd. v. Zenal Construction (P) Ltd., (N.M. Jamdar, J.), 2013 SCC OnLine Bom
2527

Linkedin Singapore Pte. Ltd. v. CIT, (K.R. Shriram and Dr. Neela Gokhale, JJ.), 2024 SCC OnLine
Bom 5560

Modern College of Arts v. Vineeta Dass, (Amit Borkar, J.), 2026 SCC OnLine Bom 2809

Municipal Corpn. of Greater Mumbai v. Sudha Ramesh Shelar, (Amit Borkar, J.), 2026 SCC OnLine
Bom 2816

Samin Illiyas Ansari v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 2805

Sanjay Manya Dongarkar v. Gokhale Education Society, (Amit Borkar, J.), 2026 SCC OnLine Bom
2811

Santosh Chandrkant Potdar v. Bajaj Auto Ltd., (Amit Borkar, J.), 2026 SCC OnLine Bom 2813

Suvarna Ratna Pimple v. Sahitya Ratna Lokshahir Annabhau Sathe Development Corpn. Ltd., (Amit
Borkar, J.), 2026 SCC OnLine Bom 2808

Union of India v. Estate Investment Co. (P) Ltd., (Shree Chandrashekhar, C.J. and Gautam A.
Ankhad, J.), 2026 SCC OnLine Bom 2806

Calcutta High Court [20]

Agros Impex (India) (P) Ltd. v. State of W.B., (Dinesh Kumar Sharma, J.), 2026 SCC OnLine Cal
4457

Ajoy Kumar Das v. Union of India, (Uday Kumar and Rajarshi Bharadwaj, JJ.), 2026 SCC OnLine
Cal 4458

Amiya Kumar Bhowmik v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 4475
Arup De v. IOC Ltd., (Smita Das De, J.), 2026 SCC OnLine Cal 4465

Debraj De v. State of W.B., (Raja Basu Chowdhury, J.), 2026 SCC OnLine Cal 4467
Jagannath Paul v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 4461
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